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Advantages to Employees Serving In 
Nationalised Baak. 

7612. SHRI SHRI CHAND GOYAL; 
Will the Minister of FINANCE be pleased 
to state the advantages which have accrued 
to the Bank employees servIng In the rour-
teen banks recently nationalised? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI p. C. 
SETHI); The following advantages are likely 
to accrue to the bank employees selvlng in 
nationalised banks ;-

I. Employees will have greater oppor-
tunltes of advancement arising 
out of expension of the activities 
of the banks tbrough the opening 
of new brancbes and diversification. 

2. They will also have a greater sense 
of securlly and Impartiality and 
fair treatmenl rrom the manage-
ment. 

3. As employees wlll be represenled on 
the Boards of nationalised banks 
to be constituted under sec\lon 9 
(3) of the Banking Companies 
(Acquisition and Trapsfer of 
Undertakings) Act, 1970, they 
will have a sense of direcl partici-
pation in the several facets of 
nation building programmes, 
in all of which the nationalised 
blnks ha ve a vital role to play. 
This will also lead to greater job 
satisfaction. 

Provision of Additional Fans in TYJ'" 111 
QU4rters in Government ColonIeS 

7613. SHRI RAMBSH CHANDRA 
VY AS l Will tbe Minister of HEALTH 
AND FAMILY PLANNING AND 
WORKS, HOUSING AND URBAN 
DEVELOPMENT be pleased 10 state: 

(a) whether It Is a ract tbat Government 
bave already passed order tbat electric faos 
snould be installed In both the livlnl rooms 
In type III quarters In Government colonies: 

(b) the dale on which the relevanl 
orden were issued ; 

(c) whether electric fans have since 
been fitted In type III quarters of the Minta 
Road Area; 

(d) if DOt, the reasons therefor; and 

<e) whether in view of the Impending 
summer season, Government would take 
steps to ensure that the fans are provided In 
all the type III quarters in Minto road Area 
wltbout further delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING; AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) Yes, Sir. 

(b) Orders In re'peet of new colonics 
were issued in July, 1965 and in re'pect of 
the old colodes in March, 1969. 

(e) No additional fan has been fixed 
In tbe second living room of the type III 
quarters In tbe Minto road area. 

(d) . and (e). As tbe quarters In the 
Minto Road are proposed to be demolished 
on account of re-development scheme, 
additional ceiling fans bave not been 
provided. 

Opming of New Oil Bearing Structure ic 
Gujarat by ONGC 

7514. SHRI MUHAMMED SHERIEF: 
will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased to state: 

(a) whether recently the Oil and Natu-
ral Gas Commission opened a new prsslble 
011 bearing structu·e in Gujarat and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS (SHRI D. R. CHAVANj: (a) and 
(bJ. Of the several structures recently dril-
led in Gujara', one structure called Subha-
san struct urc, which was drilled about a 
year ago, encountered oil. Further drilling 
I. being undertaken to evaluate Ihe 011 
potential of Ibi. structures. 




